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MR. DEPUTY CHAIRMAN; Shri M.
Basavaraju—not there.
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Development of a port for offshore
exploration of natural gas and petro-
leum in Gujarat

*165. DR. (SHRIMATI) NAJMA
HEPTULLA; Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether the Gujarat Govern
ment has urged the Central Govern
ment to develop a port in the State
exclusively for the use of offshore ex
ploration of natural gas and petro
leum;

(b) if so, what are the details thereof;
and

(¢) what action the Central Gov-
ernment propose to take in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
(a) No, Sir.

(b) and (c) Do not arise.

DR. (SHRIMATI) NAJMA HEP-
TULLA: Sir, yesterday the Finance
Minister, while speaking on the Finance
Bill, informed this House how much
development and progress is being made
in oil exploration and production. I hope
that in future years also oil exploration
and production will increase and that a
time will come when we will not only be
self-sufficient in oil but we will become
an oil-exporting country. Will the Go-
vernment explore the possibilities of
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taving a separate terminal port

especially for oil export.

SHRI K. VIJAYA BHASKARA
REDDY; Sir, I entirely agreei with her
views. But this will be taken up by the
other Ministry, the Petroleum
Ministry.

DR. (SHRIMATI) NAJMA HEP-
TULLA: It is not a question of the other
Ministry, These two Ministries are joined
together. They should have rapport.

MR. DEPUTY CHAIRMAN: Put
the second supplementary.
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SHRI K. VIJAYA BHASKARA DY:
As On today this Ministry is not thinking
of it. If the Petroleum Ministry initiates
it, that is a thing that will be considered
later.

Expression of pro-India sentiments
by a US Senate Sub-Committee

*166. SHRI B SATYANARAYAN
REDDY: Will theMinister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether Governemnt are aware of
a PTI despatch from Washington on
March 9, 1984 to the effect that the US
Assistant Secretary of State and Deputy
Assistant ' Administrator of Agency for
International Development underlined
the importance of the Indo-American
relations before a Senate  Sub-
Committee; and

(b) whether the Government of India
are taking steps to reciprocate such
sentiments?



